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BEFORE THE NATIONAL GREEN TRIBUNAL
NEW DELHI - 110 001. (PRINCIPAL BENCH)
M.A. NO. 38/2023
IN
OA NO. 196/2022

Between:

Hariom Gupta & Others Complainant
and

Nagar Palka Parishad & Others ..Respondents

Hon'ble Sir,

1. We had filed a petition No. 196/2022, with regard to dumping of hazardous municipal
wastes into Green Belt of Ansal East End, Trans Delhi Signature City, Ghaziabad
201103, by Nagar Palika Parishad, Loni

2. Hon'ble National Green Tribunal order dated
Committee of the State Pollution Control Board, District Magistrate & DFO,
Uttar Pradesh to meet within 4 weeks' time, and visit the site to ascertain the facts within

3 months’ time.

3. However, the Pollution Control Board submitted their report on 21/11/22 ie. late by

about 5 months.

4 The report supports our complaint that:
i.  Water logging was found
ii. Large number of trees were found dried
ii. Garbage was fond dumped by the municipality

Iv. Waterlogging was there for a long time.

5. The Report submitted by PCB states that they have sent their letter dated 27/06/2022
addressed to Executive Officer, Nagar Palika Parishad, recommending to stop dumping

of hazardous municipal wastes into Green Belt.

6. The Nagar Palika Parishad has not taken any action and they continue to dump
hazardous wastes / sewage into the Green Belt and they have submitted false and

fabricated compliance report only to confuse this Hon bie Tibunal
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PRAYER

1. It is prayed to pass order to remove all wastes / sewage from the Green Belt and clean

it. Suitable order may also be given with regard to trees died.

2. Photograph showing the current situation is attached herewith as Annexure — |

3. In case this Hon'ble Tribunal deems fit the petitioner(s) will also provide their services

and may remain present while executing the orders of Your Honour

Signature of Applicant(s)
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Annexure - |
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